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Tuesday, this the 18t day of November, 199%.

CORAM

HON'’BLE MRe JUSTICE CHETTUR SAMKARAN NAIR, 'VICE CHAIRMAN
HDN."BLE MR e Pqu VENKATAKRISHNAN, ADMINISTRATIVE MEMBER
o). 534[93

M.G. Thulasidas

5/0 PeRe unjhikrishna pilxai

Graduate Assistant (Malayalam)

Government High School, Kavaratti

Union Territory of Lakshadweep Applicant

BY Advociate Mr. PeVe !'bhanan
VSe

l. The Administrater
Union Territory of Lakshadweep
Kavagatti

2« The pirector of Education,
Union Territory of L.akshadueep. ) :
Kavaratti Respondents

By Advocdte MrLe MeVeSe. NampoOthiri.

1. Mu .BQVO
8/0 N. Vasavan
Graduate Assistant (Mathematics)
Government High School, Kadmat,
Union Territory of i8kshadweep

2« Chandran Thettath
8/0 Kunhikelu Te.
Gradudte Assistant (Mathematics)
. Government High School, Minicoy
Union Territory of Lakshadweep

3e Vijayan Ke ‘
8/0 Kunhikrishnan
Graduate Assistant, (Mathematics)
Government High School, Kélpeni
. Union rerritoty of Lakshidweep Applicants

By Advoc&te MCe Pe V. MOREDSD
Voo |
le¢ The Administrater
union Territory of Lakshagdweep
Kavaratti -

?E
¥ %%he virector of Bdwation |
i niocn Terrltory ot Lakshidweep \ Kespondents

Advocate MLe MeVoSe Nampootm.ri
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OeAe 1146/93 .

le RUmesShdn KeKe 8/0 Keldn Ke ' ' :
Graduate Assistafit (Hindi)
gGovernment High School, Kavarattl

2. Chandrasekh&ran pP.pe
S/0 Appakunhi, ,
graduate Assistant (Hindd) -
Government High School, Kalpeni Applicants

By Advocate Mre Pe V. Mohanan
. VBe

1. The “dministrator,
Union Territory of Lakshadweep
. Kavaratti : o
2¢ The Director of Edwration,
union Territory of Lakshadweep
Kavaratti Lo Respondents

BY Advocite Mre M.V.5. Nempoothiri
OoAe 2260/93

le Ke Amini Yo Ge Philip
Language Teacher (Malayalam) Grade-ll
Government Senior Basic School, Kavaratti

2¢ Ce Rajendran §/0 Chokkandthan
Graduate Assistant
Government High Sclool, Kavaratti

3. Shihabuddin VeMs 5/0 VeCe Mohammed Methar
-’ Trained graduate Teacher(Social Studies)
GovernmentHigh &chool, Kavaratti

4+ Benny Mathew S/0 Mathew
Trained Graduate Teacher(Hindi)
Government High School, Kavaratti Applicants
BY Advo_cate Mre K.P. Dandapani
V8e

1. Union of India representeQ by the
Secretary,Government of India
Ministry of Home Affairs,New Delhi

2+ The Administrator,
Union Territory of Lakshidweep
Kavaratti Islands :
3¢ The Director of Edwation,
' union Territory of Lakshsdweep
Kavaratti - Respondents

O.A. 67/94

EsCe ROy
‘“graduate Assistant (English)

unio»g Texrritory of Lakshadweep Applicant

BY Advocaie Kie Ke¥. bBndapsni -
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~ 2e¢ Thomachan KeTe
TGT (Social Studies)
Government High School,Minicoy,
lLakshadwsep .

3¢ Helen Ke Jacob, :
TGT (Physics) -,
Government High Schol. .
Minicoy, Lakshadweep

4+ ROSily VeOo
TGT (Hindi)
Government Se«Be 8chool
. Minicoy,Lakshadweep . Applicants

By Adwvocate K.P. D3ndapani
. V8o ,
1. Undon of India represented by the
' 8ecretary,Government of India,
.- Ministry of Home AffairS.
. New Delhi . ., .

2« The Adminiatrator.vnion ‘rerritory
of Lakshadgweep,Kavaratti

3¢ The Director of Edw ation
’ ynion Territory of x.a.kshadweep.
Kavaratti Respondents
BY Advocate MCe MeVeSe Nampoothiri |

Oeh. 1077/94

C» Narayanan

Chenal House

Kalliasseri P.O.

Kannur District=670 562 Applicant

By Advocate Mre Ko P. Dandapani
V8o '

1. Union of India represented by
the Secretary, Government of India
Ministry of Home Affairs,
New Delhi

24 The Administrator
union Territory of Lakshadweep

Kavaratti Ialand

3. The Director of Education
vnion Terxrxitory of Lakshadweep.
Kavaratt.i Respondents

BY Advocate MCe MaVaSe Rampoothiri
== el 210/94

oa\ 'k\rt.” [’

_(f, ‘»Sujatha Re W/O SasikKumar
*" 7 Treined Graduate Hindi Teacher,
Government Je Be School,

Mmﬂcoy
(B Advc-ate MCe Co ﬂarixrishnan
fﬂfiamxh"‘
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e The Director of Education -
UeT+ 0of Lakshadweep, ‘ava:atn

2 The Adninistrator,
"~ UseTe oOf x.aksbadweap
Kavaratti '
3. Union of India represented by Se cretary
to Government, Ministry of Home Afiau's
New Delhi Respondents
By Advocate MLe MeVeSe N3mpoothiri
ORD E R
CHETTUR SANKARAN NAIR (J), VICE CHAIRMAN

Applicants who belong to the mainiand. are working

@8 teachers under the Lakshadweep Administration, admittecny
for long years, though their appoinltmnts were sty).ed adhoc-
2e Acoording to appncants. Y were appomted in
accordance with the rules and it is & misnomer to call the
appointment adhoce They tely on decisions of the Supreme
Court to contend that long and _unix‘ntg_r:qpted offic_iation
entails regularisagion.

3. : Res,gondents wouid submit that a decision has been

taken by the Government of India tq; limic regular appointments

to islanders, with a view to pmtel:t them in the special
circumstancéo Shri MeVeSe Nampo_otlni.ri appearing for respon-

dents raised an ingenious and attractive argument to the

.effect that such special treatment is permissible as part of

reservetion policy. In answer, applicants would submit
that irrespective of othef eoxﬂderations_discriminéti.on,
on the groun_d.of fesidence is unconstitutional. We. think
that the Government of India should take 8 look at the
question, whether long years of service_eap_bq wiped out

without any conseyuencee They must also consider whether

the policy of shutting out mamlanders or implementing

, ,gam&aexwtmn creating mnoply or 1(70% resetvation. is
N

pet’lﬁilsibleo Applicdnts miy mike @ deta.i.}cd repreunt.atien
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Setting out their case before respondent Union of India,
within six weeks from todaye union of India shall consider
the matter with reference to its. legal and humidn aspects,
and take 8 decision as expeditiously as they find oonvenientg
Till such a decision is taken status uo as of today wili be
maintained and thereafter, the matter \ﬁll be governed by
such orders as the Governmeatof India may pass. .
4. Abplicetion is disposed of as aforesaide No costs.

- Dated the 1st November, 1994.
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Po Ve VENKATAKRISHNAN CHETTUR SANKARAN MAIR (J)
ADMINISTRATIVE MEMBER VICE CH&_IW
Kma 11194
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